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CENTRAL ADMINISTRATIVE TRIBUNAL, HYDERABAD BENCH
AT HYDERABAD.

L

0.A.No,648/95.

Date of decision: 16-2-1998.

Between:

1. B. THukaram, .
%, T.Chinnaiah. .s applicants.

and

4. The Telecom District Engineer,
: Nizamabad.

2. The Chief General Manager,

Pcorsanchar Bhavan, Nampally Station
rRoad, Hyderabad. ee e Respondents.

muumenl far the applicant: sri K.Vehkateswara Rao.
Coursel for the respondents: Sl NeDiigoorwew - -

CORAM:

~ —=-=~dan. Member (A)
Hon®ble Sri B.S., Jai Parameshwar, Member (J)

JUDGMENT .

- (per Hon'ble Sri R. Rangarajan,Member (A)

Heard Sri K,Venkateswaea e ~—-—

Nome for the respondents.

° This 0.A., is filed praying for a declaration that
the applicants are pn;%gled to be promoted to the cadre of-
Telggpm Office assﬂstants in accordance with their selection
in thg examinétiongfor promotion agaihét the year of recruit=-
meat fér fhe:yea£,1989 with all consequential benefits by
holding the action of the respondents in f£illing up the
vacancies of departmental quota by cadre conversion and

transfers from other division etc,, in utter disregard to the

P

'ﬁsffi?ims of the aﬁpbicants for promotion
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arbitrary, discriminstory and violative of Articles 14 and 16

of the Constitution,
when the 0.A., was taken up for hearing, the 1
lesrned counsel for the applicantg submitted that he is not

pressing for judgment in this O.A,

In view of the above submission, the 0.A,, is

disﬁlissed as not pressed, - No costs.
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___—BUS.JAT PARAMESHWAR, R.RANGARAJAN,
w@ER ) R Member (A)
3 = “Z .. ange "

aoQ._




0A.648/95

Copy tq:-

1. The Telegom District Engineer, Nizamabad.

2. The Chief General Manager;.Dnorsanchar Bhavan, Nampally Station
Road, Hyderabad. '

4, Dne copy to Mr. K.Venkateswara Rao, Advocate, CAT., Hyd.
5. Ore copy to Mr. K.Bhaskara Rao, Ad1.CGsc., CAT., Hyd.
6. Ore copy to D.R.{AJ), CAT., Hyd.

7. Une duplicate copy.
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